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Fertilizer Plant in Punjab State 

1984. SHRI R. K. SINHA: 
SHRI YAMUNA PRASAD 

MANDAL: 

Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS b. pleased to state: 

(al whether it is a fact that the Govern-
ment has given permission for the selling 
up of Rs. 60 crore Fertili!.er I'lant in the 
Private Sector in the State; 

(h) whether it is also a fact that the 
State Government has agreed lu give fimln-
cial aid, land and electricity to the said 
project; and 

(cJ whether 11 I< also a fact that the 
e,pansi.," "f the pub:k sector plant at 
Nangal h"d to he put off as the State 
Government refused to supply power at 
I.':onccssional r.th.'S 1 

TIlE MINISTER OF STATE IN THE 
MINIS n~ Y OF PI: fROLIUM ANI> 
CHfMICALS AND MINI'S ANI) ME-
TALS (SHIU Il. R. CIIAVANI: (a) The 
Central G~)Vcrnnh.·nt have i~sucJ a L':Uer of 
Intent to M!s. KJlinga Tubes Ltd. for sctting 
up a (erllli/er plant ei ther at Mangalorc or 
a location in the Punjah or a location in 
Western Uttar I'radesh. The company ini-
tially prop",cd to set UI' the plant in the 
Punjab at an estimated cost of Rs. 7S 
crores. 

/bi The State Government had indicat-
ed their willingness to e,tcnd necessary faci-
lities like land and electricity and had also 
been considering financial pdrticipation in 
the project. 

(c) Although the State Government have 
expressed their inability to supply the re-
quired quantity of additional power, the 
expansion scheme or the Nangal factory is 
belns pursued on the basis of power being 
supplied from another source. 

Conoer.lon of Land Into Playgrounds/Parks 
in Sarojini Nagar, New Delbl 

1985. SHRI M. L. SONDHI : Will the 
Minhter of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 

AND URRAN DEVELOPMENT be 
pleased to state: 

(a) whether Government have received 
any representation rrom the resident. of J.K. 
and L Blocks and other residents of Sarojini 
Nagar, New Delhi for converting the land 
by the side or Railway line into a play-
ground/parks for the use of the children of 
the locality ; and 

(b) if so, the action proposed to be 
taken by Government in the maUer ? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF 1ll'ALTH AND FAMILY 
PLANNING; AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (aJ. Yes, Sir. 

(b) The maUer ;, under consideration. 

Theft of Waler Metero in Kid,,'ai :'IIogar, 
New lIelhi 

198~. SHRI M. L. SONDHI: Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URB,o\N D1'VI'LOI'MI.:NT be pleased 
to state: 

(a) whl'ther it is" fa,·t that the water 
melers of Class I V Quart.-rs in Kidwal 
N"Isar, N.ew Ul'Ihi are hdng sloil'n as 
these are not installed in a ~ct.:ur,"· place; 

(b) whether G<lvernment have received 
any "omplaints rrom the resMents in this 
respect ; and 

(cj if so, the acti,," proposed to be 
taken to redress the gricvances of the resi-
dents? 

THE MINISTER OF STATE IN TilE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING; AND WORKS. IIOUSING 
AND URBAN DEVELOPMENT (SHRI 
B, S. MURTHY> : (a> No, Sir. At present 
water supply to Type I quarters meanl for 
Class IV employees in Kidwai Nagar is un-
metered. 

(b) No, Sir. 

(cJ Does JtDI arhe. 




